
Annexure‐1
Name of the Corporate Debtor: Deepak Cables (India) Limited  Date of Commencement of Liquidation: 4th July 2019 List of Stakeholders as on 4th March 2021

List of Secured Financial Creditor

Details of claim 
admitted

Nature of 
claim

Date of receipt Amount claimed Amount of claim 
admitted

1 Axis Bank Ltd

02‐08‐2019    1,29,56,09,208     1,29,56,09,208  Secured 
Financial 
Creditor

Amount is secured by 
charge by deposit of 
Title Deeds and 
Hypothecation 
agreement

Yes Movable and 
Immovable 
assets of the 
Corporate 
Debtor 

                     7.52                           7.99  0 0 0 0

2
Bank of India

31‐07‐2019    3,30,79,59,538     3,30,79,59,538  Secured 
Financial 
Creditor

Amount is secured by 
charge by deposit of 
Title Deeds and 
Hypothecation 
agreement

Yes Movable and 
Immovable 
assets of the 
Corporate 
Debtor 

                   19.19                         20.40  0 0 0 0

3
Edelweiss Asset 
Reconstruction 
Company Limited

24‐07‐2019    1,02,85,01,726     1,02,85,01,726  Secured 
Financial 
Creditor

Amount is secured by 
charge by deposit of 
Title Deeds and 
Hypothecation 
agreement

Yes Movable and 
Immovable 
assets of the 
Corporate 
Debtor 

                     5.97                           6.34  0 0 0 0

4 Punjab National Bank

02‐08‐2019    3,01,48,68,020     3,01,48,68,020  Secured 
Financial 
Creditor

Amount is secured by 
charge by deposit of 
Title Deeds and 
Hypothecation 
agreement

Yes Movable and 
Immovable 
assets of the 
Corporate 
Debtor 

                   17.49                         18.59  0 0 0 0

5 State Bank of India

03‐08‐2019    7,58,48,42,760     7,57,22,25,760  Secured 
Financial 
Creditor

Amount is secured by 
charge by deposit of 
Title Deeds and 
Hypothecation 
agreement

Yes Movable and 
Immovable 
assets of the 
Corporate 
Debtor 

                   43.93                         46.69  0 0   1,26,17,000  0

Total 16,23,17,81,251 16,21,91,64,251 1,26,17,000
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